IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :10-03-2026
Date : 10.03.2026

(S
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
16702/2026(10.03.2026 | o o050 . |[D. J. CHAND |C.O. 23 05 R ANCH-3 gg
_ (s
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
16703/2026(10.03.2026 |o-0 00 . [K. C. SWAIN |C.O. 23 05 RANCH-6 gg
_ (s
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
16704/2026(10.03.2026 |Soo 0 o [P. K. BARIK [C.O. -3 0 R ANCH-8 Sg
_ (s
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
16705/2026(10.03.2026 oo o0, [DILLIP SAMAL |C.O. 23 05 R ANCH-T SZ
_ (s
cMP- GOPAL CH COURT NO. |Order Dtd. 9999-12-
16706/202610.03.2026 |7/ "0 o |l c.o. 5 oL 0 SZ
_ (s
CRLMC- COURT NO. |Order Dtd. 2026-03-
16707/2026(10.03.2026 |c2/ >0 . |B.MAHALI c.o. . T SZ
_ (s
CRLMA- COURT NO. |Order Dtd. 2026-03-
16708/2026(10.03.2026 | 0 o0 o |P.K.JENA c.o. : 0 SZ
_ (s
cMP- COURT NO. |Order Dtd. 9999-12-
16709/2026(10.03.2026 |70 ", o |S.K.MOHANTY [C.O. 5 oL 0 SZ
_ (s
CRLMC- COURT NO. |Order Dtd. 2026-02-
16710/2026(10.03.2026 | -2=00 | |S.MOHARANA c.o. 5 oD > ZZ
] WA- COURT NO. |order Dtd. 2026-02- |WRIT (s
16711/2026(10.03.2026 |70, 0, M.R.ROUTRAY |C.O. 5 oLD s ADPEAL e
_ FAO- COURT NO. Order Dtd. 2026-03- 1SC: :g
16712/202610.03.2026 1472026 D.BISWAL c.0. 5 OLD 06 APPEAL No
SEC.
1 CRLMC- COURT NO. |order Dtd. 2025-12- (s
16713/202610.03.2026 5568/2025 D.K.BEHERA C.0. 5 OLD 04 No
1 cMP- SUSHANT KUMAR COURT NO. |order Dtd. 9999-12- (s
16715/2026|10.03.2026 T e 000 c [opaiin c.o. o 3 e
1 CMP- COURT NO. |order Dtd. 2026-03- (s
16716/202610.03.2026 | -0 0 . |A.K.SAHOO c.o. . oc e

[16718/2026[10.03.2026  [CRLMC- \JYOTI RANJAN [C.O.  [COURT NO. |[order Dtd. 2026-03- (s




| 14929/2025 [KAR 8 06
1 CRLMC- COURT NO. |order Dtd. 2026-03-
16719/202610.03.2026 706/2026 H.K.MOHANTA p 17
1 WP (C) - B. N. COURT NO. |Oorder Dtd. 2026-03- |WRIT
16720/2026110.03.2026 | /01’5056 MOHAPATRA 6 05 BRANCH-2
WP (C) - B. N. COURT NO. Order Dtd. 2026-03- |[WRIT
16721/2026110.03.2026 |35 75026 |MOHAPATRA 6 06 BRANCH-5
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16722/202610.03.2026 70,200 L. SAHOO : 05 R ANCH-3
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
16723/202610.03.2026 | .o 20 0 o |B. DAS c s R ANCH-S
1 WRIT
WP (C) - COURT NO. Order Dtd. 9999-12- |BRANCH
16724/2026(10.03.2026 |c2o <" - [R. C. MUDULI 5 onD " (DTVISTON
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 9999-12- |WRIT
16725/2026(10.03.2026 |c20° o [R. C. MUDULI 5 onD 31 R ANCH-8
WP (C) - COURT NO. Order Dtd. 2026-03-
16726/2026(10.03.2026 | .0 K. S. DAS 5 oLD oc
WP (C) - COURT NO. Order Dtd. 2026-03-
16727/2026(10.03.2026 |37 07 T, SWAIN > onD 07
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16728/2026(10.03.2026 |7, - <o” o . |A.P. SAHOO 5 oL 0 R ANCH-4
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16729/2026(10.03.2026 | %> . [R. K. DAS 5 oL 09 ERANCH-6
WP (C) - COURT NO. Order Dtd. 2026-04- |[WRIT
16730/2026(10.03.2026 |oc oo (T. SWAIN 5 o ERANCH-4
CMP- COURT NO. Order Dtd. 2026-03-
16731/202610.03.2026 |5oo oo, [B.MOHAPATRA 0 0e
CRLMC- COURT NO. |Order Dtd. 2025-03-
16732/2026(10.03.2026  |Zo"%0 o |B. MOHANTY 5 oL oc
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16733/2026(10.03.2026 |7.oc /o0, |J. C. BARAL N 0 R ANCH-S
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16734/2026(10.03.2026 |- 22" . R R DAS ) 05 R ANCH-1
1 WRIT
WP (C) - COURT NO. Order Dtd. 2026-03- |BRANCH
16735/2026(10.03.2026 ;7 2" o M. R. BARIK 20 oc (DTVISTON
BENCH-1)
[16736/2026[10.03.2026 (WP (C) - D K NAIK COURT NO. [order Dtd. 2026-03- [WRIT




19989/2023 20 09 BRANCH- 3
16737/2026(10.03.2026 ?gégé;2023 D K NAIK COURT NO- ggder Dtd. 2026-03- mRIT
16738/2026(10.03.2026 ?géié;zoz5 S. K. RAY COURT NO- 8gder Dtd. 2026-03- uRIT
16739/2026(10.03.2026 ggégi;2023 D K NAIK COURT NO. Order Dtd. 2026-03- WRIT
16740/2026|10.03.2026 ?§é§>5026 H. K. PANDA ggURT NO. gider Dtd. 2026-04- giiECH—l
|16741/2026 10.03.2026 2?;2};026 M. R. BARIK SoURE RO ggder btd. 2026-03- N ANCH-2
16742/2026(10.03.2026 §§é2>5026 S.M. SINGH COURT O ggder Dtd. 2026-03- nRIT
16761/2026(10.03.2026 2522};026 R. R. DAS JogRT No- Qrder Dtd. 9999-12- RRIT
16763/2026|10.03.2026 §g£8>5026 P. L. MISHRA COURT NO. |Order Dtd. 2026-03-
16764/2026(10.03.2026 fg£§>5026 S DAS SooRs e ggder btd. 2026-03-

WRIT
16766/2026(10.03.2026 ?522;5026 P. K. JENA Sogig NO. ggder Dtd. 2026-03- ?E?SEEION

BENCH-2)
16767/2026(10.03.2026 ?féi>5026 H K PATRA CogRm NO- ggder Dtd. 2026-03- nRiT
16768/2026|10.03.2026 §g£g>5026 P. K. JENA SooRs e ggder ptd. 2026-03-
16769/2026(10.03.2026 f§é§>5026 D K MOHANTY Sogig NO. ggder Dtd. 2026-03-
16771/2026(10.03.2026 §f£§>;026 D K MOHANTY CogRT MO ggder ptd. 2026-03- nRIT
16773/2026(10.03.2026 ?22252626 A MOHANTY SouR e 8gder ptd. 2026-03-
16774/2026(10.03.2026 |} 5" Nk sarapaTHy COURT NO. |Order Dtd. 2026-03- WRIT =~
|16775/202610.03.2026 ?22253626 A MOHANTY oo e ggder btd. 2026-03- Ipp1p
16776/2026|10.03.2026 ?Séi;;2025 S. DASH gogig NO. gfder Dtd. 9999-12- gii;CH_3




ABLAPIL- COURT NO. Order Dtd. 2026-03-
16778/2026(10.03.2026 2" |A MOHANTY 3 oub oe

WP (C) - B. N. COURT NO. Order Dtd. 2026-03- |[WRIT
16779/2026/10.03.2026 |/ 0,500 |MOHAPATRA 3 OLD 09 BRANCH-8
' ABLAPL- COURT NO. |order Dtd. 2026-03-
16781/2026(10.03.2026 |, o/ >0, |A MALLICK 3 oL o BATL-1
' WP (C) - COURT NO. |order Dtd. 2026-03-
16782/2026(10.03.2026 ¢/, |A K BEHERA 5 oLD 05
' WP (C) - B. N. COURT NO. |order Dtd. 2026-03-
16783/2026/10.03.2026 |/ 08/ 5006 |MOHAPATRA 3 OLD 09

ABLAPL- BIRAJA PRASAD COURT NO. |order Dtd. 2026-03-
16784/2026(10.03.2026 [ U o 3 onp o0 BATL-1
' ABLAPL- COURT NO. |0rder Dtd. 2026-03-
16785/202610.03.2026 (T, " . [RR NAYAK 3 oip o
' WP (C) - B. N. COURT NO. |order Dtd. 2026-03-
16786/2026/10.03.2026 |91, 5056 |MORAPATRA 3 OLD 09

WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16787/2026(10.03.2026 |5 0" . |C R NAYAK N 20 R ANCH-4

ABLAPL- COURT NO. |Order Dtd. 2026-03-
16788/2026(10.03.2026 [ 70 |A MALLICK ] o BATL-2

WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16789/2026(10.03.2026  |1--73" ) . S. R BARIK ; 05 R ANCH-8
' ABLAPL- COURT NO. |order Dtd. 2026-03-
16791/202610.03.2026 [/~ - |PK BARIK ] o BATIL-1

WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16792/2026(10.03.2026 |7, /6”0, |G S MOHANTY ] 09 R ANCH-2

ABLAPIL- ABANT KANTA COURT NO. Order Dtd. 2026-03-
16794/2026(10.03.2026 (100 1 Ty ; 0

WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16795/2026(10.03.2026  |3-.>°" o . |A K SAHOO ] 09 R ANCH-3

ABLAPL- COURT NO. Order Dtd. 2026-03-
16796/202610.03.2026 |27 . |PK MOHANTY N o

WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16797/2026(10.03.2026 |- >5" . |A K PANDA ] 05 R ANCH-3

ABLAPI,- COURT NO. Order Dtd. 2026-03-
16798/2026(10.03.2026  [_/c ' . |S BARIK ] o0 BATL-2

WP (C) - COURT NO. |order Dtd. 2026-03- |[WRIT
16799/2026(10.03.2026 |3, "7 - B SAMAL N 05 R ANCH-1

ABLAPIL- COURT NO. |order Dtd. 2026-03-
16800/2026(10.03.2026 /.7 ' - |S BARIK N o




WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
16801/202610.03.2026 ;-0 . |A. SUNDARAY C. ] 05 R ANCH-8
ABLAPL- COURT NO. |Order Dtd. 2026-03-
16802/2026(10.03.2026 [ - ' |S BARIK c. 7 o
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
16803/202610.03.2026 |,-0. ) .. |A. SUNDARAY C. ] 05 R ANCH-8
BLAPL- COURT NO. |Order Dtd. 2026-03-
16805/2026(10.03.2026 | o-" " . |PK MOHANTY c. ] 05
BLAPL- COURT NO. |Order Dtd. 2026-03-
16806/202610.03.2026 |/\"'0¢" . |PK DASH C. ] 05
WP (C) - KSHIROD KUMAR COURT NO. |[Order Dtd. 2026-03-
16807/202610.03.2026 |3, 0 | C. ] 05
BLAPL- COURT NO. |Order Dtd. 2026-03-
16808/202610.03.2026  |/'S "0 | PRADHAN C. ] 05
' WP (C) - COURT NO. |Oorder Dtd. 9999-12- |WRIT
16809/202610.03.2026 |/, |B BEHERA C. ] i R ANCH2
' BLAPL- COURT NO. |0rder Dtd. 2026-03-
16810/2026(10.03.2026 1,57, RK BARIK C. ] 05 BATIL-1
CONTC- COURT NO. |order Dtd. 2026-03-
16812/202610.03.2026 |-’ - 0, A P SAHOO C. ] 05
CONTC- COURT NO. |order Dtd. 2026-03-
16813/202610.03.2026 | o)~ S SAHOO C. . 05
WP (C) - COURT NO. |order Dtd. 2026-03- |WRIT
16814/202610.03.2026 g0 o0 P K LENKA C. ] 05 R ANCH-2
' WP (C) - COURT NO. |order Dtd. 2026-03- |WRIT
16815/202610.03.2026  |)2 00,00 IS K SAHOO C. ] 05 R ANCH-1
' WP (C) - COURT NO. |order Dtd. 2026-03- |WRIT
16817/202610.03.2026 |, 020", . - R K BARIK C. ] 05 R ANCH-2
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
16818/202610.03.2026 | /. ,", |5 K ZAFARULLA C. ] 05 R ANCH-8
WP (C) - COURT NO. |Order Dtd. 2026-03-
16820/2026(10.03.2026 |35 =" . |P K JENA c. . 05
CMP- COURT NO. |Order Dtd. 2026-04- |WRIT
16822/202610.03.2026 | 'g0"n0, . |G R PATRA C. > onb i R ANCH-3
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
16823/2026|10.03.2026 |5 o."> - [B K PANDA c. > oLD 05 R ANCH-3
WP (C) - COURT NO. |Order Dtd. 2026-03-
16824/2026|10.03.2026 |5 . ~> . [B K PANDA c. 5 oLD 05
' WP (C) - COURT NO. |order Dtd. 2026-03- |[WRIT
16825/2026(10.03.2026 |5 o> B K PANDA c. 5 oLD 05 R ANCH-1
|16826/2026(10.03.2026  |cMp- M N MOHANTY [C. COURT NO. [0rder Dtd. 2026-04-




11394/2024 | 3 OLD 06
RVWPET- COURT NO. |order Dtd. 2026-04- |CIVIL
16827/202610.03.2026 |50 o) Y DAS bt 20 CEVISION
' WP (C) - COURT NO. |order Dtd. 2026-02- |WRIT
16828/2026(10.03.2026 1o, '> . |S DAS bt oe R ANCH2
' WA- M/S.S.K.NATH, COURT NO. |order Dtd. 2026-03- |WRIT
16831/2026/10.03.2026  |o50 0054 |7 MOHAPATRA 21 09 APPEAL
' ABLAPL- RAMESH COURT NO. |order Dtd. 2026-03-
16832/2026/10.03.2026 |1/ 000006 |MABARANA 21 07
' BLAPL- COURT NO. |order Dtd. 2026-03-
16833/202610.03.2026 |07 |PK MOHANTY bt 05
' BLAPL- COURT NO. |order Dtd. 2026-03-
16834/2026(10.03.2026 |27 SN SHARMA o 05
BLAPI- COURT NO. |order Dtd. 2026-03-
16835/2026(10.03.2026 |2y [PK MISHRA bt 05
cMP- COURT NO. |Order Dtd. 2026-03- |WRIT
16841/2026(10.03.2026 (-0, |MD BISWAL T o R ANCH-
WP (C) - COURT NO. |Order Dtd. 2026-03-
16843/2026(10.03.2026 |y, ='> . |S K SAHU T2 05
WPCRL- GOUTAM CHARAN COURT NO. |Order Dtd. 2026-03-
16845/2026(10.03.2026 |/, o500, oo 4 05
WP (C) - COURT NO. Order Dtd. 2026-03- [WRIT
16847/202610.03.2026 |, o 0", [B R SENAPATI . o R ANCH-8
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
16848/202610.03.2026 |00/ 0, o A B MALLICK T 05 R ANCH-S
WP (C) - COURT NO. |order Dtd. 2026-03- |WRIT
16849/202610.03.2026 | .-)°' 0 . |S. BARIK . 0e R ANCHA1
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16850/202610.03.2026 |( >0 - [R K BARIK . 05 R ANCH-S
WP (C) - COURT NO. |Order Dtd. 2026-03- |WRIT
16851/202610.03.2026 |7 />0 . D. K. JENA T 0e R ANCH-8
CHIEF
16852/2026(10.03.2026 ggéi;;2025 S. K. SAHU JUSTICE'S gfder Ptd. 9999-12-
COURT
WRIT
CHIEF
WP (C) - .. |order Dtd. 9999-12- |BRANCH
16854/202610.03.2026 |2o,o0" 0 |S. K. SAHU gg§E$CE S (51 (DTVTSTON
BENCH-3)
WP (C) - COURT NO. |Order Dtd. 9999-12-
16871/202610.03.2026 |l 0)° - |J SAHOO 5 "
WA- COURT NO. |Order Dtd. 2026-03-
16873/202610.03.2026 | /'go »0. . (G.SUNDARA 5 05
' WA- COURT NO. |order Dtd. 2026-03-
16875/202610.03.2026 |/ oo o0 (G.SUNDARA 0 05




1 WA- COURT NO. |Oorder Dtd. 2026-03- |WRIT
16877/2026(10.03.2026 127, . |G.SUNDARA O 05 PPEAL
1 WA- COURT NO. |order Dtd. 2026-03-
16878/202610.03.2026 |/ .. 0. (G.SUNDARA 5 05
1 WA- COURT NO. |order Dtd. 2026-03- |WRIT
16879/2026(10.03.2026 |7 . |G.SUNDARA 5 05 PPEAL
1 CRLA- COURT NO. |order Dtd. 2026-03-
16880/2026(10.03.2026 |0 " R.SETHI i 05
1 WA- COURT NO. |order Dtd. 2026-03- |WRIT
16881/2026(10.03.2026 |7 . |G.SUNDARA 5 09 PPEAL
1 WA- COURT NO. |Oorder Dtd. 2026-03- |WRIT
16882/202610.03.2026 |/, 0. (G. SUNDARA 5 05 PPEAL
1 CRLREV- COURT NO. |Oorder Dtd. 2026-03-
16883/202610.03.2026 |57 0 |SK. ZAFARULLA 5 05
1 CRLMP- COURT NO. |Oorder Dtd. 2026-03-
16884/202610.03.2026 | o"0 - |H.K.MOHANTA 5 05
1 CRLMP- COURT NO. |0rder Dtd. 2026-03-
16885/2026(10.03.2026 | “o.° . |B.BARIK . 23
WP (C) - COURT NO. Order Dtd. 2026-03- [WRIT
16886/202610.03.2026 |} o/o0,  |B. V. PANDA . 05 R ANCH- 6
CRLMC- COURT NO. Order Dtd. 2026-03-
16887/2026(10.03.2026 |-/" . |S.BARIK c it
CRLMC- COURT NO. Order Dtd. 2026-03-
16888/202610.03.2026 |00 o |S.BARIK c o
BLAPL- COURT NO. Order Dtd. 2026-03-
16889/202610.03.2026 |50, . B BEHERA c 05 BATL-1
CRLA- PRANAYANEE COURT NO. Order Dtd. 2026-04-
16890/2026110.03.2026 |/, h0o5  |DASMOHAPATRA 23 06
BLAPL- COURT NO. Order Dtd. 2026-03-
16891/2026(10.03.2026 |00~ SC BISWAL 3 05
CRLMC- MANAS RANJAN COURT NO. Order Dtd. 2026-03-
16892/2026(10.03.2026 |70 o o : i
BLAPL- COURT NO. Order Dtd. 2026-03-
16893/2026(10.03.2026 |20 . |PK ROUTRAY c 09
BLAPL- COURT NO. Order Dtd. 2026-03-
16894/2026(10.03.2026 /00~ AK NAYAK c 05
1 WP (C) - COURT NO. |order Dtd. 2026-03- |WRIT
16895/2026(10.03.2026 |0, > o |D K MOHANTY c o R ANCH-2
BLAPL- COURT NO. Order Dtd. 2026-03-
16896/2026(10.03.2026 |0~ AK NAYAK c 09 BATL-2
[16897/2026[10.03.2026 [BLAPL- SK BEHERA COURT NO. [order Dtd. 2026-03- [BAIL-1




11610/2026 | 6 09 |
WRIT
WP (C) - COURT NO. Order Dtd. 2026-03- |BRANCH
16898/2026(10.03.2026 |10, >" o |D K MOHANTY c o (DTVISTON
BENCH-2)
BLAPL- ARUN KUMAR COURT NO. |Order Dtd. 2026-03-
16899/2026110.03.2026 110, 5056 |BUDHIA 6 09
WP (C) - COURT NO. |Order Dtd. 2026-03-
16900/2026(10.03.2026 |77, ="> - |P K MALLICK c o
BLAPL- COURT NO. Order Dtd. 2026-03-
16901/2026(10.03.2026 |y, [BP TANGA c 05
WP (C) - COURT NO. Order Dtd. 2026-03- |[WRIT
16902/2026(10.03.2026 |5 > - |M PRADHAN c 05 R ANCH-S
WP (C) - COURT NO. |[Order Dtd. 2026-03- |WRIT
16903/2026(10.03.2026  |3-, o . [M PRADHAN c 05 R ANCH-T
WP (C) - COURT NO. Order Dtd. 2026-03-
16904/2026(10.03.2026 |J-o22" o, [P K MISHRA : o5
M/S.BISWAJIT
MATA- PARIDA, COURT NO. |Order Dtd. 2026-04- |FIRST
16905/202610.03.2026 177/2022 TREBIKRAM 1 24 APPEAL
MOHAPATRA
' CRLA- COURT NO. |Oorder Dtd. 9999-12- |CRIMINAL
16906/2026(10.03.2026 |,/ -.°" . |S.S. PATTNAIK . i APPEAL
' WP (C) - COURT NO. |order Dtd. 2026-03-
16907/2026(10.03.2026 | 0% - |D. NAYAK oy 05
' BLAPL- COURT NO. |Oorder Dtd. 2026-03-
16909/2026(10.03.2026 |,Z~ " - T R DAS 2 09
MACA- COURT NO. Order Dtd. 2026-03- |[1SC:
16910/2026/10.03.2026 U.DAS : : APPEAL
577/2023 22 06
SEC.
CRLA- COURT NO. |Order Dtd. 2026-03- |CRIMINAL
16911/202610.03.2026 |- >0,  |RB MISHRA 3 o S DPEAL
ABLAPL- COURT NO. |Order Dtd. 2026-03-
16913/2026(10.03.2026 {7 " . |D MOHAPATRA 3 o7
BLAPL- COURT NO. |order Dtd. 2026-03-
16914/2026(10.03.2026 |- " o [MK MOHANTY 3 05 BATL-1
BLAPL- COURT NO. |Order Dtd. 2026-03-
16915/2026(10.03.2026 |/~ |R DAS 3 05 BATL-1
BLAPL- COURT NO. |Order Dtd. 2026-03-
16916/2026(10.03.2026 |75 " . |JR PUROHIT 3 05 BATL-2
' BLAPL- COURT NO. |order Dtd. 2026-03-
16917/2026(10.03.2026 |~ > |PK MOHANTY 3 05
' BLAPL- COURT NO. |order Dtd. 2026-03-
16918/2026(10.03.2026 | " o, |AK NAYAK 3 05
16919/2026[10.03.2026 |CRLREV-  |P.K.MOHANTY COURT NO. |Order Dtd. 2026-04-




175/2026 | 17 22
16920/202610.03.2026 3o )7 |p. N. NAVAK COURT NO. Order Dtd. 2026-03-
16921/2026/10.03.2026 V5\IE9)7(§)/;OZ6 D. SAMAL SSURT NO. (g;der Dtd. 2026-03- YgiiECH_él
WRIT
16922/2026/10.03.2026 ggég)/;025 A MOHANTY ;_?SURT NO. (glgrder Dtd. 2026-03- ]?E?\I\;(I:I;ION
BENCH-2)
16923/202610.03.2026 §i§¥§626 U.P.BAG COURT MO ggder Dtd. 2026-03- nRIT
16924/2026|10.03.2026 §§£8>5026 A. MOHANTY COURT NO. |Order Dtd. 2026-02-
16925/2026/10.03.2026 255%;;026 S. K. BISWAL igURT NO. ggder Dtd. 2026-03- giiECH—S
16926/2026|10.03.2026 §g§§>5026 S. S. PRADHAN igURT NO. ggder Dtd. 2026-03- giiECH—7
16927/2026(10.03.2026 ggé§>5026 SANTOSH COURT NO. |Order Dtd. 2026-03-
16928/2026/10.03.2026 f§£g>5026 S SAMANTARAY gSURT NO. gzder Dtd. 2026-02-
16929/2026(10.03.2026 25é$>;026 K. C. PANDA gSURT NO. ggder btd. 2026-04- giiECH—S
16930/2026|10.03.2026 ggé§>5026 H. K. MOHANTA igURT NO. ggder ptd. 2026-03- gii;CH_l
16931/202610.03.2026 2g£§>5026 A. PARIDA ggURT NO. ggder Dtd. 2026-03- giiECH—2
16932/2026/10.03.2026 25;2};026 A PARTDA iSURT NO. 8gder Dtd. 2026-03- giiECH—S
16933/202610.03.2026 2553};026 A. PARIDA COURT MO g;der Dtd. 2026-03-
16935/2026(10.03.2026 2§§§>;026 A. PARIDA COURT NO- ggder ptd. 2026-03-
16936/202610.03.2026 fiég>5026 S.K.SAHU ggURT NO. ?gder Dtd. 2026-03- mRIT
16953/202610.03.2026 oo o |P.K.MOHANTY COURT NO. |Order Dtd. 9999-12-
.16958/2026 10.03.2026 Z¥§;2026 K.C.PANDA gogig NO. 8gder Dtd. 2026-03-




cMP- COURT NO. |Order Dtd. 2026-03-
16967/2026(10.03.2026 |/, " |SK NAYAK c.o. > onb 0

CcMP- COURT NO. Order Dtd. 2026-03-
16969/202610.03.2026 | ,5° o . |L.MOHANTY c.o. 5 oL 0
' ABLAPL- COURT NO. |order Dtd. 2026-03-
16990/202610.03.2026 |17 . |AK SWAIN c.o. 3 oL 0 BATL-1
' BLAPL- COURT NO. |order Dtd. 2026-03-
16991/202610.03.2026 | 7o=" 0 |PK MOHANTY c.o. 3 oL 05
' BLAPL- COURT NO. |order Dtd. 2026-03-
16992/202610.03.2026 |70 0 |G SUNDARAY c.o. 3 oL 05

BLAPL- COURT NO. |order Dtd. 2026-03-
16993/2026(10.03.2026 |/ o [R.DAS c.o. 3 oLn 05
' BLAPL- COURT NO. |0rder Dtd. 2026-03-
16994/2026(10.03.2026 |’ " o [R.DAS c.o. 3 oLn 05

WP (C) - MANOJ KUMAR Order Dtd. 2025-06- |[WRIT
16688/2026(10.03.2026 |1 oo 0o oo ihain GENERAL 13 R ANCH-G

WP (C) - MURALIDHAR Order Dtd. 2025-04- |[WRIT
16689/2026(10.03.2026 |7 o280 GENERAL 08 ERANCH-S

WP (C) - RANJIT Order Dtd. 2026-03- |[WRIT
16690/2026(10.03.2026 |, 00’ ool ey GENERAL os R ANCH-3

WP (C) - RANJIT Order Dtd. 2026-03- |[WRIT
16691/2026(10.03.2026  |Z-0 00 o, [nois GENERAL oe R ANCH-T

ABLAPL- MANORANJAN Order Dtd. 2026-03-
16692/2026(10.03.2026 ([ 00 oo [ GENERAL o

PRAFULLA
16693/202610.03.2026 ";52(?9;2024 CHANDRA GENERAL gzder ptd. 2026-03-
ACHARYA
WRIT

WP (C) - Order Dtd. 2026-03- |BRANCH

16694/2026(10.03.2026  |o-,70 o |AKHAND GENERAL 05 (DTVISTON
BENCH-3)

WP (C) - ABHISHEK . .
16695/2026|10.03.2026 11758/2003 MOHANTY GENERAL Entire Brief

cMP- MOHAMMED Order Dtd. 2026-02-
16696/2026(10.03.2026 |00 o0 o ansars |CENERAL e

CcMP- SURYAKANTA Order Dtd. 2025-03-
16697/2026(10.03.2026 |0 0o D o GENERAL o8

WP (C) - ROSHAN
16698/2026(10.03.2026 |35 oo hann o GENERAL Last Order
' CMP- SUBHASH .
16699/2026(10.03.2026 298/2019 CH.NAYAK GENERAL Entire Document




MISC.
FAO- MURALDIDHAR Order Dtd. 2026-03-
16700/2026(10.03.2026 638/2011 BISWAL GENERAL 07 APPEAL
SEC.
CMP- SURENDRA Order Dtd. 2017-07-
16701/2026(10.03.2026 108/2015 BEHERA GENERAL 26
WP (C) - SURYAKANTA Order Dtd. 2026-03-
16714/2026(10.03.2026 6580/2026 |PALAT GENERAL 06
WP (C) - SURYAKANTA Order Dtd. 2026-03-
16717/2026(10.03.2026 7198/2026 |PALAT GENERAL 09
CMP- SURYAKANTA Order Dtd. 2026-02-
16747/2026/10.03.2026 318/2026 PALAT GENERAL 24
RSA- SURYAKANTA Order Dtd. 2026-03-
16750/202610.03.2026 [ 2 0o, [Saros GENERAL 07
CRLMC- SURYAKANTA Order Dtd. 2026-03-
16753/202610.03.2026 | /o o0, o [Dao0 GENERAL 09
WRIT
WP (C) - MANOJ KUMAR Order Dtd. 2022-07- |BRANCH
16758/2026(10.03.2026 16152/2020 RANA GENERAL 26 (DIVISION
BENCH)
WPC (OAC) - |LAXMIKANTA Order Dtd. 2022-09-
16829/2026(10.03.2026 3375/2015 |TRIPATHY GENERAL 07
BLAPL- MANOJ KUMAR Order Dtd. 2025-03-
16830/2026/10.03.2026 |10 000y [oana GENERAL 19
CRLMC- NIKUNJA o
16836/2026(10.03.2026 596/2026 BIHARI GENERAL Petition
MOHAPATRA
RSA- MANOJ KUMAR Order Dtd. 2026-03- |SECOND
16837/2026(10.03.2026 372/2015 RANA GENERAL 10 APPEAL
CONTC- MANOJ KUMAR Order Dtd. 2026-03-
16839/2026(10.03.2026 1046/2025 RANA GENERAL 13
CONTC- MANOJ KUMAR Order Dtd. 2026-02-
16840/2026(10.03.2026 923/2025 RANA GENERAL 13
MATA- KULDEEP Order Dtd. 2026-02-
16842/2026(10.03.2026 374/2025 | MOHANTY GENERAL 04
WRIT
WP (C) - RAJENDRA Order Dtd. 2026-03- |BRANCH
16844/2026/10.03.2026 151 55/2026 |naravaN Rour |CCNERAL 10 (DIVISION
BENCH-2)
CRLREV-  |RAJENDRA Order Dtd. 2026-03-
16846/2026/10.03.2026 988/2025 NARAYAN ROUT GENERAL 10
BLAPL- GOPABANDHU Order Dtd. 2026-03-
16908/2026(10.03.2026 13895/2025 |SUNDARAY GENERAL 09
WP (C) - MANOJ KUMAR Order Dtd. 2025-04- |[WRIT
16934/2026(10.03.2026 9617/2024 |RANA GENERAL 16 BRANCH-1
WP (C) - MANOJ KUMAR Order Dtd. 2025-07- |WRIT
16937/2026/10.03.2026 10558/2022 RANA GENERAL 30 BRANCH-3




WP (C) - MANOJ KUMAR Order Dtd. 2025-10- |[WRIT
16938/2026(10.03.2026 |00 0o s GENERAL o R ANCH-3
WP (C) - MANOJ KUMAR Order Dtd. 2025-10- |[WRIT
16940/202610.03.2026 |/ o2l 00 |oos GENERAL o R ANCH-3
WP (C) - MANOJ KUMAR Order Dtd. 2025-10- |[WRIT
16946/2026(10.03.2026 |1 occ’o 0oy [on GENERAL o R ANCH-3
WP (C) - CHIRANJEEV Order Dtd. 2026-03- |[WRIT
16948/2026110.03.2026 | cr30/9026 |pIDYABHUSHAN |CONERAL 09 BRANCH-8
WP (C) - MANOJ KUMAR Order Dtd. 2026-01- |[WRIT
16950/2026(10.03.2026 10,2070 0o [oon GENERAL bl R ANCH4
WP (C) - MANOJ KUMAR Order Dtd. 2026-01- |[WRIT
16961/2026(10.03.2026  [yioth o | GENERAL 3 R ANCH]
WP (C) - MANOJ KUMAR Order Dtd. 2014-08-
16966/2026(10.03.2026 (o000 0 o GENERAL s
WP (C) - MANOJ KUMAR Order Dtd. 2017-11-
16970/2026(10.03.2026 |1, 200" 0 oos GENERAL oe
WP (C) - MANOJ KUMAR Order Dtd. 2025-12- |[WRIT
16974/2026(10.03.2026 |00 oo s GENERAL 05 R ANCHLS
' RSA- Order Dtd. 2024-07- |SECOND
16743/2026(10.03.2026 |37, 0o [C R SWAIN GENERAL 3 S opEAL
' CONTC- Order Dtd. 2026-04-
16744/2026(10.03.2026 | oo'" . N K SATPATHY |GENERAL 05
WP (C) - Order Dtd. 2026-03- |[WRIT
16745/2026(10.03.2026 |, > . P SAHOO GENERAL 05 ERANCH-]
WRIT
WP (C) - Order Dtd. 2026-05- |BRANCH
16746/2026(10.03.2026 [ /o> |S CHOUDHURI |GENERAL i (DIVISTON
BENCH-2)
' ABLAPL- Order Dtd. 2026-03-
16748/202610.03.2026 /2" |S CHOUDHURI |GENERAL 05 BATL-1
ABLAPL- Order Dtd. 2026-03-
16749/2026(10.03.2026 [, " . |S CHOUDHURI |GENERAL 05 BATL-2
ABLAPL- Order Dtd. 2025-01-
16751/202610.03.2026 |2~ 0 M MOHANTY GENERAL e
CRLMC- SWAGATTKA Order Dtd. 2026-02-
16752/2026(10.03.2026 |20~ o [ GENERAL o
SA- JYOT TRANJAN Order Dtd. 2015-09-
16754/202610.03.2026  [[co o0 |ouno o GENERAL 08
[16755/2026[10.03.2026  [sA- JYOTIRANJAN |GENERAL Order Dtd. 2015-09-




152/1998 SAHOO 08
SA- JYOTIRANJAN Order Dtd. 2015-09-
16756/202610.03.2026 154,/1998 SAHOO GENERAL 08
SA- JYOTIRANJAN Order Dtd. 2015-09-
16757/2026|10.03.2026 154/1998 SAHOO GENERAL 08
CONTC- Order Dtd. 2025-11-
16759/2026|10.03.2026 |c oo~ , [BIPLAB BAHALI |GENERAL Y
WRIT
WP (C) - Order Dtd. 2025-12- |BRANCH
16760/2026/10.03.2026 32191/2025 S S JENA GENERAL 18 (DIVISION
BENCH-3)
RSA- Order Dtd. 2022-07- |SECOND
16762/2026|10.03.2026 o7 . o ANILI GENERAL > S EDEAL
ABLAPL- Order Dtd. 2026-03-
16765/2026|10.03.2026 70" ') o B N SAHU GENERAL 05
WP (C) — Order Dtd. 2026-03-
16770/2026|10.03.2026 |, oo%0 o K C SAMAL GENERAL 0
WP (C) - Order Dtd. 2026-02- |[WRIT
16772/2026|10.03.2026 |72, |J LENKA GENERAL e R ANCH-8
ABLAPL- Order Dtd. 2026-03-
16777/2026|10.03.2026 12" - M K PANI GENERAL 05 BATL-1
ABLAPL- Order Dtd. 2026-03-
16780/2026|10.03.2026 [0 - M K PANI GENERAL 05
FAO- AppealmemoEntire MISC.
16790/2026(10.03.2026 J D MUDULT GENERAL bp APPEAL
395/2018 Document, SEC
' CMP- Order Dtd. 2026-03-
16793/2026(10.03.2026 |2 . [R K BARIK GENERAL os
WP (C) - AnnexurekEntire WRIT
16804/2026|10.03.2026 34661/2025 D K JENA GENERAL order, BRANCH-7
M/S.BRAHMA
WP (C) - Order Dtd. 2025-08- |[WRIT
16811/2026|10.03.2026 NANDA GENERAL
13066/2014 TRIPATHY 08 BRANCH-3
' CRA- Order Dtd. 2000-10- |CRIMINAL
16816/2026|10.03.2026 275/2000 RAKESH SAHOO |GENERAL o5 APPEAL
' CRA- Order Dtd. 2023-06- |CRIMINAL
16819/2026/10.03.2026 275/2000 RAKESH SAHOO |GENERAL 26 APPEAL
FAO- AMIYA KU Order Dtd. 2025-11- ["LSC-
16821/2026|10.03.2026 372/2019 SWAIN GENERAL 07 APPEAL
SEC.
' CRLMC- Order Dtd. 2026-02-
16838/2026|10.03.2026 | 70"~ - |L PATTANAYAK |GENERAL >
' WP (C) - ARTATRAN Order Dtd. 2026-03-
16853/2026/10.03.2026 6497/2026 |PARIDA GENERAL 06
' WP (C) - Order Dtd. 2024-04- |WRIT
16855/2026/10.03.2026 9153/2022 SUDHIR SWAIN |GENERAL 29 BRANCH-2




BLAPL- Order Dtd. 2016-03-
16856/2026|10.03.2026 |\ 20, [B N SAHU GENERAL 0
WP (C) - Order Dtd. 2026-02- |WRIT
16857/2026//10.03.2026 6012/2015 SK SAMIM GENERAL 24Petition, Annexure, BRANCH-8
BLAPL- Order Dtd. 2026-03-
16858/2026|10.03.2026 [, /o ' - |SARAT DASH GENERAL i
BLAPL- Order Dtd. 2026-03-
16859/2026|10.03.2026 [, /0 ' - |SARAT DASH GENERAL 0
BLAPL- Order Dtd. 2026-03-
16860/202610.03.2026 |, " |SARAT DASH GENERAL 10
WP (C) - MOTTLAL Order Dtd. 2026-03-
16861/2026|10.03.2026 | o' o oo GENERAL i
WP (C) - Order Dtd. 2026-03- |[WRIT
16862/2026(10.03.2026 |7 oo o |S K BEHERA GENERAL oc R ANCH-7
' CRA- Order Dtd. 2023-06- |CRIMINAL
16863/2026|10.03.2026 | - oo [P K MOHANTY |GENERAL e ADPERL
' SA- Order Dtd. 1998-08-
16864/202610.03.2026 |70 1 ooo |G S MOHANTY |GENERAL 15
WA- Order Dtd. 2026-02- |WRIT
16865/2026|10.03.2026 |- o,  [BASUDEV BARIK [GENERAL 0o ADDEAL
WA- Order Dtd. 2026-02- |WRIT
16866/2026|10.03.2026 |'coo oo, [BASUDEV BARIK [GENERAL o4 ADDEAL
Order Dtd. 2026-02- |WRIT
16867/2026|10.03.2026 |[WA-65/2023 |BASUDEV BARIK |GENERAL o4 ADDEAL
' WA- Order Dtd. 2026-02- |WRIT
16868/2026|10.03.2026 |0 o, |[BASUDEV BARIK GENERAL os ADPEAL
' WA- Order Dtd. 2026-02- |WRIT
16869/2026|10.03.2026 | ,°, - |[BASUDEV BARIK (GENERAL os ADPEAL
' WA- Order Dtd. 2023-11- |WRIT
16870/2026|10.03.2026 |,=. . |[BASUDEV BARIK (GENERAL s ADPEAL
' WA- Order Dtd. 2026-02- |WRIT
16872/202610.03.2026 |00 0. |[BASUDEV BARIK GENERAL 0o ADPEAL
' WP (C) - Order Dtd. 2013-08-
16874/2026|10.03.2026 o o270 00, R DAS GENERAL os
WRIT
WP (C) - Order Dtd. 5000-01- |BRANCH
16876/2026|10.03.2026 | _g%> o [R. C. MALLICK GENERAL o1 (DTVISTON
BENCH-1)
' ABLAPL- Order Dtd. 2026-03-
16912/2026|10.03.2026 |7 /" ' - |S CHOUDHURYI |GENERAL 07 BATL-1
' WP (C) - Order Dtd. 5000-01-
16939/202610.03.2026 |5 70, |H K BHOL GENERAL o1
' WP (C) - Order Dtd. 2014-01-
16941/2026|10.03.2026  |go 09000 c |S. SAHOO GENERAL 56




' ABLAPL- Order Dtd. 5000-01-
16942/2026(10.03.2026 (/2700 M K PANI GENERAL o1
' ABLAPL- Order Dtd. 2026-04-
16943/2026(10.03.2026 707 M K PANI GENERAL 23
MISC.
16944/2026|10.03.2026 | 20~ B. K. SWAIN |GENERAL Order Dtd. 2024-02- [ popay
854/2018 23
SEC.
WP (C) - Order Dtd. 2019-09- |[WRIT
16945/2026(10.03.2026  [7-o )" .o P. K. BEHERA |GENERAL i R ANCH- 6
0Jc- Order Dtd. 9999-12-
16947/2026(10.03.2026 | V- o, [N SNIHA GENERAL "
WP (C) - Order Dtd. 2017-11-
16949/2026(10.03.2026 50" . |P. K. BEHERA |GENERAL 1
WP (C) - Order Dtd. 2026-03-
16951/2026(10.03.2026 |, "> |A. K. SARANGI GENERAL 05
oJc- Order Dtd. 9999-12-
16952/2026(10.03.2026 |1\ 0 15, (N SHEIN GENERAL 31
' ABLAPL- Order Dtd. 2026-03-
16954/2026(10.03.2026 {20 - [B. K. BEHERA |GENERAL 05 BATIL-1
' 0Jc- Order Dtd. 1994-11-
16955/202610.03.2026 |0 105, N SHINE GENERAL o
0Jc- Order Dtd. 1994-11-
16956/2026(10.03.2026 |15 0 15, [N SAHOO GENERAL o
oJc- Order Dtd. 1994-11-
16957/2026(10.03.2026 |10 15, [N SAHOO GENERAL o
oJc- Order Dtd. 1994-11-
16959/2026(10.03.2026 |- 155, N SWAIN GENERAL 0
WP (C) - Order Dtd. 2025-02- |WRIT
16960/2026(10.03.2026 |, 0 o |S GUPTA GENERAL o8 R ANCH-3
' WP (C) - Order Dtd. 2022-07- |WRIT
16962/2026(10.03.2026  |[7_ o0 ) |J. BEHERA GENERAL s R ANCH-1
WPC (OAC) - Order Dtd. 2022-08-
16963/2026(10.03.2026 |7 " 0 R K BEHERA GENERAL 0 OA Branch
WP (C) - Order Dtd. 2026-04- |[WRIT
16964/2026|10.03.2026 [, o> D. K. NAIK GENERAL oc R ANCH-2
' BLAPL- Order Dtd. 2026-03-
16965/2026(10.03.2026 |~ - |S DASH GENERAL 0 BATL-2
' ABLAPL- Order Dtd. 2026-02-
16968/2026(10.03.2026  [(-°" © [P K. MOHANTY GENERAL i
MISC.
16971/2026/10.03.2026 |- 20~ B K SWAIN GENERAL Order Dtd. 2025-07- |3 popar
790/2018 22
SEC.
WP (C) - Order Dtd. 2023-01- |[WRIT
16972/2026(10.03.2026  [7---¢" ..M. R. BARIK |GENERAL s R ANCH-6




' WP (C) - Order Dtd. 2026-03- |WRIT
16973/2026[10.03.2026 |3 "0 o |D SAMAL GENERAL 05 R ANCH-1
CRLMP- Order Dtd. 2024-04- |[WRIT
16975/2026[10.03.2026 S0 o, |K. BARAL GENERAL 08 R ANCH-G
WP (C) - Order Dtd. 2026-03- |[WRIT
16976/2026(10.03.2026 |5 =" . |G B PARIDA GENERAL o5 R ANCH_T
' RVWPET- Order Dtd. 2026-03- |CIVIL
16977/202610.03.2026 | ,"- . |A. SUNDARAY |GENERAL 0 EEVISTON
WRIT
WP (C) - Order Dtd. 2026-03- |BRANCH
16978/2026(10.03.2026 | i-oo" . [B. BEHERA GENERAL 13 (DTVISTON
BENCH-2)
WP (C) - Order Dtd. 2026-02- |[WRIT
16979/2026|10.03.2026  |3-.2¢" |G B PARIDA GENERAL 20 R ANCH-T
MACA- Order Dtd. 2026-03-
16980/2026(10.03.2026 | % . [P K PARIDA GENERAL 0e
WRIT
WP (C) - Order Dtd. 2024-06- |BRANCH
16981/2026|10.03.2026 |g- >, |S. R. SETHI |GENERAL 25 (DTVISTON
BENCH-3)
WP (C) - Order Dtd. 2026-03- |[WRIT
16982/2026(10.03.2026 |, 0. |D SAMAL GENERAL 09 R ANCH-3
MISC.
16983/2026(10.03.2026 | ACA~ P. K. PARIDA |GENERAL Order Dtd. 2025-08- 3popay
993/2005 08
SEC.
' oJc- Order Dtd. 2009-04-
16984/2026(10.03.2026 ;550 oo [B. K. PATI GENERAL on
WP (C) - Order Dtd. 2013-07-
16985/202610.03.2026  |7-o-o 0o [P K. MALLICK |GENERAL 09Petition, Aumexure,
WA- Order Dtd. 2026-02-
16986/2026(10.03.2026 ;7. o, |P.K. MALLICK |GENERAL e
WP (C) - Order Dtd. 2026-02- |[WRIT
16987/202610.03.2026 |/ 20", . |P. K. MALLICK GENERAL 03 R ANCH-
MACA- Order Dtd. 2022-09- [MLSC-
16988/2026|10.03.2026 P. K. PARIDA |GENERAL : APPEAL
176/2006 02
SEC.
RSA- . SECOND
16989/20261(10.03.2026 343/2010 L. SAHOO GENERAL Misc.case APPEAL

NIC



